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so that those Members who want to
participate can paitiupate n tha
Why are you making it a tuchnical
question?

MR SPEAKER The deusion 1~ that

ihete will be a call ittention motion
{hie afternoon

SHRI VASANT SATHE We do not
\gree to this call attention propos:
tion

MR SPEAKER
Igree

SHRI VASANT SATHR Ther we
will walk out

THE MINISTER OF RAILWAYS
(PROF MADHU DAMADAVATE) %ot
walk out alome”

If wvou do not

——

1240 hrs.

SMITIH{ STANISTREET AND COM
PANY LIMITED (ACQUISITION
\ND TRANSFFR OF UNDFRTAK

INGS) BILL*

Wifvew awr v it e
T & e st (ot o )
§ ot Fnady wrm oo A w6
w@am s g fr avw fgr &
forr @iz oov ool
AW ® wiowr g it
wiw Wt weror v
w= fx a1 39% grepafies
I w Ary frtaw W geeq
for w3 & wvafy & w7

3
PLEFE

duce a Bill to provide for i the
public interest the acquisition and
transfer of thé mght title gnd inte
rest of the undertakings of Messrs
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Smith Stanistreet and Company
Limited, Calcutta and for matters
connected therewith or incidental
thereto

The motron wns adopted

ot whwae frw & faliar g7 ar-
frrl w7 7

STATEMENT RE SMITH STANI-

STRELCT & CO LTD (ACQUISITION

AND TRANSFER OF UNDERTAK
THOS) CRADIRANCE
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GRESHAM AND CRAVEN OP INDIA
(PRIVATE) LIMITED

MR SPEAKER Mr George Ferna-

ndes has sent me a note that he wall
be in Rajya Sabha Oh} you are al-
ready here

THE MINISTER OF INDUS1RY
(SHRI GEORGE FERNANDES) I beg
to move for leavd to imtroduce a Bill
to provide for the acquumtion and
tiansfer of the undertakings of Mes-
«t¢« Grésham and Craven of India
(Private) Limited for th¢ purposg of
ensurmg the contmuity of production
of goodd which are wital to the needs
of the Raillways and of the industri~s
manufacturing enminesring products
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tIntroduced with the recommendation of the President



